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and

if so, the reasons therefor

Extenstion to Chairman, 
Board

Railway

2638. SHRl NARAYAN 
CHOUBEY :
SHRI PIUS TIRKEY :

Will the Minister of RAILWAYS 
be pleased to state :

(a) whether it is a fact that the
present Chairman of Railway Board 
has been given extension ;

(c) whether this is not against the 
declared policy of Government not 
to give extension at the time of retire-
ment ?

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) The 
present Chairman,^ Railway Board, 
has been approved by the Pres dent 
to Continue in service till he attains 
the age of 60 years.

(b) and (c). The policy of the 
Ministry of Railways is normally not 
to grant extension of service, save 
in exceptional cases. In the present 
case, extension has been given in 
administrative interest with a view to 
maintaining the tempo of vital trans-
portation needs of the country.

Southern Railway Hospital in Madras

2639. DR. SUBRAMANIAM 
SWAMY : Will the Minister of 
RAILWAYS be pleased to state ;

(a) whether Government are aware 
that in Southern Railway Hospital in 
Madras there is a considerable resent-
ment am onpt doctors on the ques-
tion of sharing patients* fees.

(b) whether the Railway Board 
has made any enquiry in the matter; 
and

(c) the lists of doctors in this 
hospital, and the question of the 
share of such fees received by each 
d.Ktor during the period from July, 
1977 to December, 1979 7 -




